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are not available. May I know from
the hon. Minister what is the total
amount that has been earmarked for
the translation of books in Hindi as
well as in regiona] languages and
would you propose to increase the
quantum of money for this purpose?

DR, PRATAP CHANDRA CHUND-
ER: I have already told this House
that so far as the N.B.T. subsidy is
concerned, it has not yet been extend
to regional languages, We are consi-
dering this and after it is finalised,
1 shall be in a position to tell what
will be the amount available for
English and other languages,
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). In
view of the comfortable stock posi-
tion of cereals with the public agen-
cies, particularly in regard to rise, it
has been decided to allow export of
limited quantities of rice, which can
be conveniently spared without en-
dangering the mneedg of the public
distribution gystem. The amount of
foreign exchange likely to earnmed by
these exports will depend on the
quantities actually exported and
prices obtained and it is not possible
to estimmte this as yet.
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DR.. VASANT KUMAR PANDIT:
8ir, will the hon. Minister inform the
House what particular varieties of
‘rice will be exported out of the quota
that hag been fixed for export. 1 am
also concerned with the floor price of
rice which is going to be determined
again because of which cxports aie
affected. Hence, before we consider
the export of rice goods, the floor
price has to be fixed, There is a lot
of uncertainty about it in the mind of
foreign imporfers. Which particular
qualities or varities of rice are being
allowed exported and when will the
floor prices fixed?

SHRI BHANU PRATAP SINGH:
No restriction is placed regarding the
quality of rice; and quality of rice can
be exported by any agency which has
been permitted to export rice.

Ag for the second part of the ques-
tion, exports are not determined by
floor prices in this country but are
determined by the international price
of rice; that certainly is higher than
the price current in the country.
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SHRI K, SURYANARAYANA May
1 know whether the government of
Andhra Pradesh has approached this
government to allow them sufficient
quantity of rice to be exported from
Andhra Pradesh to various countries
through their agencies, private and
public and if so what is the reaction of
the Government of India and how
much have they been permitted to
export?

SHRI BHANU PRATAP SINGH:
We have allowed the state govern-
ment of Andhra Pradesh to export
rice upto 30,000 tonnes.

Persons killeg due to Avalanche In
HP,

*741. SHRI DURGA CHAND:t

Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) the number of persons kllled
and injured separately jn the recent
avalanches and glaclers  in- the-
Lahaul-Spiti valley of 'HJmachnl Pra-
desh;

(b) the details oi property with the-
amount g!estroyed and
“.(e) the value of relief given to the





